
APRIL .'. 1,., 
Name of State 

Andhra Pradeab 
Arunachal Pradesb 
B;bar 
Quj.rat 
Itlmatat. 
Madhy. Pradesb 
Malaarubtra 
Orissa 
bjaltbaa 
Tamil Nadu 
Uttar Prades .. 
West Ben18' 

Bltimated resel'ftl 
(in mDHoD tODD.) 

127 
426 

35 
245 
334 

1,426 
260 
668 

90 
2 

53 
258 

(c) and (~) SAIL', present policy is to 
maaimise dolomite utilialtion from itl 
captive mines and purcbase the balance 
requirement frum otber sources. 

Ceetral State P.nat .. AaAnI PrMeIII 

6588. SHRI V. TULSIIl 4.M: Win 
tbe Minister or AGR.ICULTURB be pleued 
to state: 

(a) tbe number of Central State Farm. 
in Andhra Pradesb ; 

(b) tbe numt e- of lucb farml to be 
closed in the State and tbe reasons for their 
closure ; 

(c) whether Governmeot are consideriDl 
to prov;de fir anciat a.istance to the farms 
to .f.oat d tbe inlCl'Cltl of the employees 
and airicullur8J workerl io tbe State ; aad 

Cd) if 10, tbe extent to wbich ftnancial 
.. iItaDce will be provided' 

THB MINISTBIl OF STATB IN THB 
DEPARTMENT OP AGRICULTURE 
AND COOPERATION IN THE MINISTRY 
OF AGRICULTURE (SHRI YOGENDIlA 
MAK.WANA/ : <a) aDd (b) In ADdbr. 
Pradesh tbere are DO Central State Par .... 
... oqc4 by State Ft.r"" Corporation or 

Jodia. Rowever. Nat hmaJ Seeds Corpora. 
tion is baving one of its Foundation S •• d 
Parms measuring about 200 bectare, located 
at Tbanaadaneba, Nandikotkur Tal uk. 
District Kurnool. Andbra Pradesh. This 
farm is 00 leale witb National Seedl 
Corporation upto 1993. Nation'll Seeds 
Corporation does Dot bave an, plans to 
close tbi. farm. 

(c) No, Sir. 

(d) Does not arile. 

Allocao. of Fuads under IRDP 

6589. PROF. NARAIN CHAND 
PARASH .. R: Win tbe Minister of 
AGRICUL TURE be pleased to refer to 
tbe rep~, liven to Unstarred QuestIon No. 
910 on 29 July, 1985 regarding creation of 
CD Blocks and Itate : 

(a) the details of tbe system of alloca-
tion of funds under Integrated Rural 
Development Pro,ramme during the Sevent. 
Plan Ind bow doel it dJffer from tbe 
system in practice duriog tbe Sixth Plan; 

(b) wbether any of tbe States have 
louallt modificatioD of the new system ; 

(c) if 10, the namel of tbe Statea 
coacerned alonlwitb tbe modificatioDS 
desired by tbem ; and 

(d) the ro_poose of tbe Union Govern-
ment to the modification sought by tbo 
States ? 

THB MINISTER OF STATE IN THE 
DBPARTMENT OF AGRICUL TURB 
AND COOPERATION IN THE MINISTRY 
OF AGRICULTURE (SHRI YOGENDRA 
MAKNANA): (8) During the Sixth Plan 
allocation of fundi to Statea was made on 
tbe basis of number of blocks. Since 
inc ideoce to poverty varies from area to 
area. It wal dedded tbat during tb. SeY~Dtb 
Plan tbe allocatioa will be made OD the 
... 11 of incidence of poverty. Ho"ever. in 
order to bave allow chaDI' over from 
_foradtJ to iDcideooe of poverty, duriDa 
tbe ftrtt tWO yean of "wada Piaa. viz • 



309 W,lutll 4", M" 
1985-86 and 1986-87, SO% of allocatioD' 
bave been made on tbe basis of Dumber of 
blocks a~~ in the Sixth Plan and the remaio. 
iog 50% on tbe bdSis of incidence of poverty 
as determined by the National Sample 
Survey Organis3tion. Additional funds had 
allo been released to some State. and UTI. 
whose allocation during 1985·86 as per thi. 
formula was Ic\s tban 'be aliocatioD made 
during t Sl84· 85 i.c=. the last year of tbe 6th 
Plan. 

(b) to (d) Some States bad SOUlbl 
modificatIon in tbe new I)stcm. It was 
decided, in cODsultatioD with the Planaina 
Commi!osioD. that tbe allocations for tbe 
year 1987 .. 88 would be one-third on the 
bas.s of Dumber of blocks lbat existed at 
the end of SIxth Plan and 2/3rd 00 tbe 
basIs at HIC c ecce "f poverty in rural area' 
as brOukht OUt by 3~th round NSSO survey. 
n Will bt: Ij4tb and 3/4tb respectively duriol 
1 ~8~- ~9 and entire on tbe basis of 
incldcoc pllvcny ID .t98~·~O. For tbe 
State of Arunacbal Pradesb, Mizoram. 
'Na~aland. Slkkim and UTs where the data 
of perIOD!! below poverty line in rural areas 
ar. not separately available, it bas been 
decided tbat allocation to tbelo Slates may 
be made on tbe basis of Rs. 8 lakhl per 
block. for 1987-88. Annual allocations are 
worked out on year to year basis. 

Development or Farm Credit Sodetl. 
b), NatloDal Cooperati,e Defelop .. ' 

CorporatiOD 

6590 SHRIMATI JAYANATI PATNAIK: 
Will tbe MlOist.r of AGRICULTURB be 
plecased to state : 

(a) wbether tbe National Cooperative 
Development Corporation bas a proposal to 
d.velop farm cr.dit societies in tbe couou)' ; 

(b) if so, tbe amount earmarked for 
implementanon of tbe above propOial by 
the CorporatIon durioS tbe ,ear 1981.88; 
aod 

(c) the otber prolramme. propoled to 
be implemented by tho CorporalioD duriq 
tbe above period ? 

THE MINISTER OF AGIUCULTURB 
DR.. G .S. DHILLON): (a) J)e.oI0PlDCot 
'-f Prlmar), Alri;ultural CncUt Sooit&ila • 
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multi-parpate cotiti. 'or providing pactale 
of services, particularly di.tribution of inputs 
and consumer articles in rural areas, is one 
of ,b. strategies incorporated in National 
Cooperative Development Corporation'. 
prOlramme of activities for 1987.88. 

(b) The amounts earmarked by National 
Cooperative Development Corpore! tion for 
tbis porpose UDder various ~hemel arc as 
under: 

S. No. Pro.ramme Auiataocc ear-
marked (Rs. 
crores) 

i) CODstruction of rural 39.75 
lodoWD •• 

ii) Anj'tance to PACS for 5.00 
distribution of consumer 
articles in rural areas. 

iii) A.sistance for distribu- 3.95 
tion of fertilizer and 
other inputs. 

iv) Integrated Cooperative 13.12 
Development Projects 
in aelected Districts. 

----
61.82 

(c) Tbe other prOilralPmes proposed to 
be implemented by National Cooperative 
DeveJopment CorporatioD during 1981-88 
iDvolve a total outla, of RI. 113.18 erores 
U detailed below: 

s. No. PrOl1'amme. 

----- -_.----~ 

i) MartetiDI 
ii) IDputs 
iii) SUlar factories 
h) Sp;DniDa mills 

y) Soyabeen and Oi1aecd 
projects. 

vi) Other procossinl 
vii) Cold Stora •• 
viii) Weaker section. 
ia) PromotioDal aDd 

DeftlOpIDeotal 
proaramm •• 

TOTAL 

OLdays 
(Rs. in cror e) 

20.94 
I.OtJ 

10.10 
34.-.0 

12.60 
1.27 
6.9' 

14.26 
5.46 

---
i13.1S --...... 




